
149 WiiUan Answers PAUSA6.1911 iSAKA) W r^nAnswara  ISO

(a) whether Government are contem
plating to arm the Commissioner for Sched
uled Castes and Scheduled Trilies with 
powers in the manner the powers are ac
corded to the Inquiry Commissions/Judicial/ 
non-judiciai Commissions so that he may 
check in a more effective manner the atroci
ties and discriminations against Scheduled 
Castes and Scheduled Tribes; and

(b) if so, the details thereof?

THE MINISTER OF LABOUR AND 
WELFARE (SHRI RAM VILAS PASWAN);
(a) and (b). Article 338 of the Constitution 
empowers the Com missioner for Scheduled 
Castes and Scheduled Tribes to investigate 
all matters relating to the safeguards pro
vided for Scheduled Castes and Scheduled 
Tribes under the Constitution. The Commis
sioner is to report upon the working of those 
safeguards at prescribed intervals to the 
President, who shall cau.'e all such reports 
to t>e laid before each {:lc‘utc of Parliament. 
The question of bestowin:> peters of en
quiry under the Commission of Act
on the Commissioner for Sc< seduled Castes 
and Scheduled Tribes is under review.

[Trans/aJ/onl

THE MINISTER OF STATE IN THE 
MINISTRYOFWATERRESOUROES{SHRI 
MANUBHAIKOTADIA): (a) and (b). Since 
the inception of First five Year Plan 264 
major and 1088 medium irrigaton/muttipur- 
pose projects have been taken up for con
struction in the country. Out of them 65 major 
and 626 medium projects were completed 
upto the end of Sixth plan. Beside these, 37 
major and 187 medium projects are ex
pected to be completed by the end of VII 
Plan.

The in-igation potential created and 
brought under utllisatnn upto the end of Vi 
Plan from the completed/on-going projects 
is 30.01 million hectares and 25.33 million 
hec. respectively. The anticipated additional 
potential created and brought under utilisa
tion during VII Plan is 1.65 million hectares 
and 1.68 million hectares respectively.

lEnglish]

Second Cadre Review of Group ‘A’ 
Engineers in CPWD

183. SHRI HARISH RAWAT; Will the 
Minister of URBAN DEVELOPMENT be 
pleased to state;

Completion of Irrigation Projects

182. SHRI HARISH RAWAT: Will the 
Minister of WATER RESOURCES be 
pleased to state:

(a) the number of big and medium 
Irrigation projects or multi-purpose projects
on whksh construction work has been under
taken since the First Five Year Plan todate; 
and

(b) the numtwr of projects out of them 
which have been completed, their total irri
gation potential and the extent of its utilisa- 
tbn at present?

(a) Whether a proposal for second 
cadre review of the Group ‘A’ Engineers in 
CPWD is under consideration of Govertv 
ment;

(b) if so, the details of the aspects to be 
covered therein; and

(c) the strength of Chief Engineers end
Executive Engineers during 1981 and 1989?

THE MINISTER OF URBAN DEVEL
OPMENT (SHRI MURASOLIMARAN): (a) 
and (b). Second cadre review of Central 
Engineering Servtee and Central Electrical 
and Mechanical Engineering Servwe Group
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'A’ of C.P.W.D. has been taken up. Details of 
the aspects to be covered in the Cadre 
review would be dear only after its consid- 
eratbn by all concerned, including the De

partment of Personnel and Training.

(c) Sanctioned strength is indicated 
below;-

Year Civil Electrical

Chief Engineer Executive Engineer Chief Engineer Executive Engineer

1981 17 355 2 97

1989 30* 406 4 131

Three Posts of Chief Engineers are common to Civil and Electrical disciplines.

Appointment of Heads of C.P.W.D. and 
D.O.A.

184. SHRIHARISH RAWAT: Will the 
Minister of URBAN DEVELOPMENT be 
please to state:

(a) whether D.D.A. Is headed by an 
Administrator and C.P.W.D. by an Engineer: 
and

(b) if so, the reasons of such difference 
is putting Departmental heads'̂

THE MINISTER OF URBAN DEVEL
OPMENT (SHRI MURASOLIMARAN); (a) 
Yes, Sir.

(b) The functions in the CPWFD are 
principally of atechnical nature, covering the 
design and construction of building works of 
the Central Government. The administrative 
functions in the CPWD are limited to man
agement of its technical staff for which the 
DG (Works) is assisted by a Director, in 
addition, the Ministry of Urban Development 
is also responsible for the administration of 
the CPWD Officers and staff in certain cate
gories. The DDA, however, is a multi-pur- 
pose planning and devetopment authority 
whose functkins cover inter-aliapropartAion
of Master Plan and zonal Plans, land devel

opment, infrastructure devetopment, con
struction, planning enforcement etc. The 
senior management of DDA is multi-discipli
nary in character. The Vtee-Chairman is to 
act as a Coordinator and Leader of the team 
and has to be a person with adequate admin
istrative experience.

Water Supply to Kutch and Saurashtra 
Areas from Sardar Sarovar Project

185. SHRi ARVIND NETAM: Will the 
Minister of WATER RESOURCES be 
pleased to state:

(a) the steps Government propose to 
take to make available water to the Kutch 
and Saurashtra areas of Gujarat;

(b) whether the feasibility of supplying 
water to the areas from Sardar Sarovar
Project has been examined; and

(c) if so, the outcome thereof?

THE MINISTER OF STATE OF THE 
MINISTRYOFWATERRESOURCES(SHRI 
MANUBHAt KOTADiA): (a) to (c). Sardar 
Sarovar Project envisages supply of Nar
mada waters to these regions through Kutch 
and Saurashtra branch canals taking off 
from the Narmada main canal. In addition,


